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Sixteenth Loksabha

an>

Title: Motion regarding 36th and 37th Reports of Committee on Private Members Bills and Resolutions

(Motion Adopted).
SHRI THANGSO BAITE (OUTER MANIPUR): I beg to move the following:

“That the House do agree with —

(1) the Thirty-sixth Report of the committee on Private Members Bills and Resolutions
presented to the House on 10 August, 2017, subject to modification that para 5 and
sub-para (i1) of para 6 containing recommendations relating to allocation of time to
Resolutions and classification and allocation of time to Bill at S1.No.2 by Dr. Satya

Pal Singh, M.P. in Appendix — II be omitted; and

(2) the Thirty-seventh report of the Committee presented to the House on 20.12.2017.”
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